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FORE THE HON’BLE NATIONAL GREEN TRIBUNAL
x PRINCIPAL BENCH, NEW DELHI
Execution Application No. 27 of 2023
In
M.A No. 54 of 2023
In
O.A No. 561 of 2022

Urvashi Shobhna Kachari ... Applicant
V.
Ministry of Environment Forest and Climate Change & Ors

...Respondent(s)

SUPPLEMENTARY RESPONSE AFFIDAVIT ON BEHALF OF
STATE UTTARAKHAND

I, Kalyani (Female), aged about 48 years, D/o Shri Devraj Singh,
currently serving as Additional Secretary, Department of
Environment Conservation and Climate Change, Government of

Uttarakhand, Dehradun, do hereby solemnly affirm and declare

as under:

1. That I am the Additional Secretary, Department of
Environment Conservation and Climate Change,
Government of Uttarakhand, Dehradun, and Respondent
No. 1 in the above-captioned Execution Application. I am
fully conversant with the facts and circumstances of the
present case based on the official records available in my

office and am competent to swear this affidavit.

-
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2. That the above-mentioned matter was listed for hearing on
23.02.2026 wherein the Hon’ble National Green Tribunal

was pleased to issue the following directions: -

........

1. Shri Nadkarni, learned Senior Advocate for the State of
Uttarakhand has submitted that the draft report from
Wildlife Institute of India (WII) on the issue of Scientific
study for assessment of carrying capacity of Kedarnath,
Hemkund Sahib, Yamunotri and Gomukh tracks was
received by the UKPCB and it has been supplied to the State
on the previous Saturday. He submits that on this draft
report, the comments from the different departments will be
obtained and sent to the WII within one week and the WII

thereafter must prepare the final report within four weeks.

.......

3. That it is respectfully submitted that the Member Secretary,
Uttarakhand Pollution Control Board vide letter dated
21.02.2026 informed the Secretary Forest Department/
Tourism Department/Home Department/Health
Department/ Peyjal Nigam/Housing Department/Animal
Husbandry Department State of Uttarakhand, Additional
Secretary Forest Environment Protection and Climate
Change State of Uttarakhand, Director State Directorate of
Environment Protection and Climate Change, DIG Garhwal
Dehradun, District Magistrate Rudraprayag/ Chamoli/
Uttarkashi that the Wildlife Institute of India has completed
the scientific study for assessment of carrying capacity of

ot

i
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Kedarnath, Hemkund Sahib, Gangotri & Yamunotri and has
submitted the draft report and further requested the
concerned departments to examine the report and submit
their relevant suggestions. The copy of the letter dated
21.02.2026 is being marked and annexed as Annexure

no.l.

4. That further, a meeting was held under the chairmanship of
Chief Secretary, State of Uttarakhand and the minutes of the
meeting dated 24.03.2026 furnish as follows:

i) The report prepared by the Wildlife Institute of India
Dehradun regarding the carrying capacity in Char Dham
Yatra should be sent to all concerned departments at the
earliest and inputs/comments should be obtained.

ii) The concerned District Magistrates Should publish a brief
note in the main newspapers on the basis of the WII
report and inform the general public and all local
stakeholders including the Temple Committee, BKTC,
Hotel Association, Horse-Mule Association, Taxi
Association and other non-governmental stakeholders
and collect their opinions and submit the same to the
Uttarakhand Pollution Control Board.

iii) It was decided that an additional period of six months
shall be sought from the Hon’ble Tribunal.

The copy of the Minutes of the Meetings dated 24.03.2026 is

being marked and annexed as Annexure no.2.

5. That the Member Secretary, Uttarakhand Pollution Control
Board vide letter dated 28.03.2026 requested the Director,

o
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Wildlife Institute of India (WII) to coordinate with the District
Magistrate, Chamoli/Uttarkashi and Rudraprayag through
experienced officials of the WII for presenting the findings and
recommendations of the draft report to all local stakeholders,
so as to enable the District Magistrates to obtain the views and
opinions of non-governmental stakeholders. The copy of the
letter dated 28.03.2026 is being marked and annexed as

Annexure no.3.

6. Pursuant to the meeting, the Member Secretary, Uttarakhand
Pollution Control Board, vide letter dated 28.03.2026, issued a
reminder letter to the Secretary Forest Department/Tourism
Department/Home Department/Health Department/Peyjal
Nigam /Housing Department/Animal Husbandry Department
State of Uttarakhand, Additional Secretary Forest Environment
Protection and Climate Change State of Uttarakhand, Director
State Directorate of Environment Protection and Climate
Change, DIG Garhwal Dehradun, District Magistrate
Rudraprayag/Chamoli/Uttarkashi/Dehradun/Haridwar to

$OT:;;?\ submit their report/suggestions within a week. The copy of the
AN

’ o\letter dated 28.03.2026 is being marked and annexed as
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7. That it is respectfully submitted that the process of circulating
the report to all the concerned departments, obtaining their
inputs/comments and publishing a brief note in the newspaper
to seek views of the general public and stakeholders is presently
underway. The responses from various stakeholders and

departments are required to be collected and consolidated for

S
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further consideration. In these circumstances, the State of
Uttarakhand most respectfully seeks a period of period of six

months to complete the said exercise.

8. Itis further submitted that the State is actively undertaking the
above exercise in a time-bound manner and is making sincere

efforts to ensure that the report is finalized at the earliest.

9. That the deponent is a responsible Government servant having
the highest regard for the Hon’ble Tribunal and orders passed
by them. The deponent has always made his sincerest efforts
to carry out the orders passed by this Hon’ble Tribunal in its

letter and spirit and shall continue to do so in the future.

PRAYER:

It is, therefore, most respectfully prayed that this Hon’ble
Tribunal may be pleased to grant a period of six months to the
state of Uttarakhand to complete the exercise as stated
hereinabove and to file final report and pass such further
order(s) as this Hon’ble Tribunal may deem fit and proper in the

facts and circumstances of the case.
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Verification: -

Verified at Dehradun on the ..}/.. day of April 2026, that the
contents of the response affidavit are true and correct to the best
of my knowledge and belief based on the official record and

nothing is false, and no material has been concealed therein.

%

This affidavif js sworfj) before me by
T AR EQJ?D\A_{‘
who is identified by Shfcccccaaeneas
atDehradun Dflisssernanernansnneans

(Rajendra Sin
Advocate & Notary
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